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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH ;HYDERABAD.

L C.P.NO. B7/1999
IN
0.A;ND. 1136/1999

Batueen _ ’ Date:23-8-99
0r.SS.Y.H. Qyadri .+ sApplicant
And

1. The-Oirector General
Indian Council of Medical Research
Ansari Nagar,New Delhi=29,

2. The Oirecotr,National Institute
Of Nurtition{(NIN)Jamai Osmania

Hyderabads; = .+ .Respondents

Counsel for the Applicant e+ MM, Goud

Counsel for the Respondents: @;U.Rajeshuararao,Addl.CGSC
CORAM . o

THE HON'6BLE MR.JUSTICE D.H. NASIR.VICE - CHAIRMAN
THE HON'BLE MR.R. RANGARAJAN. MEMBER ( ADMN )

EREXN WRERE

! Heard. Sr.MM.Goud for the applicant and Sri.U;Rajeshuararao
for the responden ts. t

C.P. not presssd. Hence Closad.




